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s.o ZB 3 .-fn exercise of the powers conferred by 
-section 

148 of the Jammu and Kashmir

GoodsandServicesTaxAt.;.,Zott(ActNo.Vof2017)(hereinafterrefenedtoasthesaidAct),
the Govemment, on the ,."o.r.ndutions of the council, hereby notifies that the registered

personswhofailedtofurnishavatiaretumwithinaperiodofthirtydaysfromtheserviceofthe
assessment order issued on o' U"io" the 28s day of F"b'u'y' 2023 under sub-section (l) of

section 62 of the said Act, as the classes of registered percons' in respect of whom said

assessment order shall Ue aeemea to have been *ithdrawn' if such registered persons follow the

special procedures as specified below, namely'-

(i) the registered persons shall fumish the said return on or before the 30fi day of June

COVI]RNMTiNT OT' IAMMU AND KASI{MIR

FINANCT: DEPARTMEN'T

Civil Secretariat. Jammu'/Srinagar

202f;

order has been decided'

This notification shall deemed to have come in to force w'e'f' 3l't day of March' 2023'

By order of the Govemment of the Jammu and Kashmir'

sd/-

(ii) the retum shall be accompanied by payment of- interest due under sub-section (l) of

section 50 ofthe said ect and ihe late fee payable under section 47 ofthe said Act'

lnespective of whether or not an appeal had been filed 
-against 

such assessment order under

section 107 ofthe said Act or whethei or not the appeal' if any' filed against the said assessment

No: FD-ST/34/2021 (Paru)

Crpy to the:'
1 . S€(,My, GST Coundl, I'l€w Dehi'

2: AI Flnancial Commbsixl€rs.

3. fiinciDd S€arElary to Hon'ble U Govemor'

1. A[ fthcpal S€ctstai6/ Commissio(l€r/S€crsttri€s to Clownm$l'

5. Joinl Secr€tary, J&K. MHA,Gol, N€\at Dolhi'

6. Oiviehnal Commissiofl€I, JammdKashmir'

7. Cofinissiorl€r, State Tass ospartn€r(, J&K, Srinagar'

L Exciso Commi$ir€r, J&K, Sthagar

i. iloilr"ic*.ioror- Stato Tax€s (Admlnislratbn & Enforcsmoflt) Jammu/Kashmir

i0. erua. S"oa.ty to tt 
" 

Adminbtrative S€cretary' Finarr€ oepaimont

1 
'1 .lndarg€ w€bslts, Financ€ o€parlnpnt'

(Santosh D Vridya)IAs
Principal Secreiary to the Govemment'

Finance DePartment'

Oated:2\ - 07 -2023

(Mohanrmad mln

Deputy Secretary to Govemmenl.
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